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pencHng. Various considerations such 
as availability of infrastructure, raw 
materials, know-how, demand, capa-
city installed etc., are kept in view 
while taking decisions on industrial 
licence applications. Every effort is 
being made to dispose of the pend-
ing applications as expeditiously as 
possible.

Use of LA.F. Planes by former 
Minister in the Military of Defence

80. SHRI GANANATH PRADHAN: 
Will the Minister of DEFENCE be 
pleased to state:

(a) the number of times Shri J. B. 
Patnaik, former Minister of State for 
Defence had used the Air Force 
Plane during January, 1976 to March
15, 1977; and

(b) the purpose of his journeys 
and the places of his visit?

THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM): (a) Shri 
J. B. Patnaik, former Raksha Rajya 
Mantri on indent was provided 64 
sorties in IAF VIP aircraft during 
the period 1st January, 1976 to 15th 
March, 1977.

(b) The places visited by Shri J. B. 
Patnaik are given in the statement 
laid on the Table of the House. 
(Placed in Library. See No. LT-102/ 
77]. The exact purpose of the visit 
*s not known. However, in the pas-
senger manifests rendered by the 
Secretariat of the former Minister the 
purpose of all the journeys has been 
certified as official.

Setting up of a Broadcasting Station 
in Vldarbha Region

81. SHRI VASANT SATHE: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to 
state:

(a) whether Government of Maha-
rashtra have sent a proposal to aet

up a broadcasting station in Vidsrbha 
region during the Fifth Plan; and

(b) the action, taken or proposed 
to be taken in the matter?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
L. K. ADVANI): (a) Yes, Sir.

(b) The Vidarbha region of Maha-
rashtra is already within the primary 
service range of existing All India 
Radio stations in the State. There 
are no immediate proposals to set up 
any new station in this region.

Sick Small Scale Industrial Units

82. SHRI VASANT SATHE: Will
the Minister of INDUSTRY be pleas-
ed to state;

t
(a) the number of sick small scale 

industrial units in the country, state- 
wise;

(b) whether the question of sick 
units has assumed a serious propor-
tion; and

(c) the steps proposed to be taken 
by Government in this regard.'

THE MINISTER OF INDUSTRY 
(SHRI BRIJLAL VERMA): (a) and
(b). The Census of Small Scale In-
dustries revealed that 12151 units 
were sick in 1972. State-wise their 
number Is given in the attached 
statement. No census of small scale 
units has been undertaken since 
then.

(c) There are State level Coordina-
tion Committees under the Chairman-
ship of Secretary (Industries) of the 
State Government for analysing the 
cases of sick units and for providing 
necessary assistance to these units. 
The Director of Small Industries Ser-
vice Institutes are Member-Stcre- 
taries of these Committees.
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Statement

No, of
S. No. Name of the State tick

uaita in 
1972 

accord-
ing to 
Census 
of sm-
all Sca-
le In-
dustrie*

1 . Andhara Pradesh • • 726

2 . Assam • 269

3. Bihar 512

4. Gujarat H i'6

5. Haryana • 737

6 . Himacb; 1 Pradeah • • 250

7. Jyrnmu & Kashmir 142

S. Kerala • * 424

9. Karnataka 29S

1 o. Madhya Prade&h 572

11. Mahara&htra 9^8

12. Manipur 23

n .  Meghalaya 16

14. Nagaland 4

J5. Ori&&a • 162

16. Punjab • 686

17 • Raiasthan 620

i t .  Sikkim

19. Tam il Nadu ! 332

20. Tripura 41

2 1. Uttar Pradesh 465

2 2 . West Bengal * * • 2401

No of
S. No. Name of Unioo tick

Territories uoita in
1972
accord-
ing to 
Census 
of S.S.I

I. Andaman & Nicobar 
Islands

2. Aranacha! Pradesh

3. Chandigarh 3*

4- Daira & Nagar Haveli • S

5- Delhi • 1*7

6. Goa, Daman & Dm 9*

7- Lakshadweep

8. Miz >ram

9- Pondichtrrjr * 66

12151

Grant of Pension t* Freedom Fighters

83. PROF. SHIBBAN LAL SAK- 
SENA: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the total number of freedom 
fighters who had applied (i) for pen* 
sion and (ii) for other assistance to 
the Central Government during each 
of the years since the inception of the 
scheme and the number of freedom 
fighters whose applications were 
granted by Central Government, the 
number of applications which were 
rejected and the n imber of those 
which are still pending, State-wise 
and reasons therefore; and

(b) the total rmount of ireney 
paid as pension to freedom fighters 
in each of the years since its incep-
tion?




